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t[THE DEPUTY MINISTER TOF 
LABOUR (SHRI ABID Ai-r): (a) Number of 
Instructor trainees receiving training as on 
31st October   i955- 

 

(c) Number of persons trained upto 
September 1955—1375 (Technical—1024  
and  Vocational—351). 

The Instructor trainees who are deputed by 
the Central and the State Governments go 
back to their previous employment after 
successfully completing the course and as 
regards private ex-Instructor trainees who 
have been taken into service by Central and 
State Governments, no information is 
available, as there is no machinery to follow 
up the career of ex-trainees.] 

t [NON-RENEWAL OF RUIO LICS*:CIS 

98. SHRI KRISHNAKANT VYAS: Will 
the Minister for COMMUNICATIONS be pleased 
to state the total amount of money realised so 
far during 1955 as penalties for fjilurp to 
renew radio licences within the prescribed 
time?] 

 

f[THE DEPUTY MINISTER FOR 
COMMUNICATIONS (SHRI RAJ BAHADUR) : 
The amount of "fines" imposed by the courts 
of law during the period 1st January 1955 to 
31st August 1955 was Rs. 18,687-4-0. 

Information regarding the amounts 
recovered departments] ly as "surcharge" is 
being collected and will be placed on the 
Table of the Sabha as soon as it is available.] 

 

fEnglish translation. 

 


